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HON'BLE PRAKASH PADIA, J.

1. Notice dated 15.12.2025 issued by the respondent 

No.3/Tehsildar/Assistant Collector, Tehsil Sadar District Varanasi is 

under challenge.

2. Today when the matter is taken up, a preliminary objection has been 

raised by learned Standing Counsel that the present petition has been filed 

only against the notice, therefore, the same is not maintainable.

3. At this point of time, a prayer has been made by learned counsel for the 

petitioner to dismiss the present petition as not pressed.

4. Accordingly, the present petition is dismissed as not pressed.  

March 11, 2026
saqlain

Versus

Counsel for Petitioner(s) : Virendra Kumar Yadav
Counsel for Respondent(s) : Bhupendra Kumar Tripathi, C.S.C.

(Prakash Padia,J.)
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.....Petitioner(s)

State Of U.P. And 3 Others
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